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New Deihi, this the 13th day of April, Z004
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se and Customs,

4, The Member (P & V),
Central Board of Excise and Customs
. North Block, New Delhi, ,
€
o, Chief Commisgsioner
Central Excise,
New Central Excise Building,
Panjara Pole, Near Polytechnic,
Ambavadi, Ahmedabad (Gujarat).

2

6 Chiet Commigsioner,
Centra cise
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it an

ingtructions issued on the subject in the past, it has
bheen decided that hence tforth no inter-commissionerate
transfer shall be aliowed for any Group B, C and D
embloyvee, It {further provides that in excepitional

requests on extreme compasgionate grounds, Ssuch
transfers shall be allowed on deputation basis for a
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expires on compietion of five years in February, 2004,
However, tThe applicant has all along been making
request to the respondents tfor hisg
inter-commissionerate trangfer to Deihi. Learned

which are annexed with the 0A., Annexure A/Z is the
representation dated 27.12.,2001 wherein the appiicant
has specitically stated that he wiil not claim any
seniority on transfer to Deihi Commissionerate. There

are other subsequent requests also ags per letters
dated 30.1.2002 {Annexure A/3), dated 27.12.2003
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applicant, the apniicant may not be forced to report
tao hig parent cadre of Ahmedabad Commigssionerate.

(A

{R.K. UPADHYAYA)
ADMINISTRATIVE MEMBER



